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. 445] < faeeht, geeafaaTe, S 18, 2026/54%5 28, 1948

No. 445] NEW DELHI, THURSDAY, JUNE 18, 2026/JYAISTHA 28, 1948
ey 3T IRAT FATT HATAT
(FaTeey iR g weamr fam)

e faeelt, 18 S, 2026

ar.#1.[. 496(31).— ofer R, 1945 T Tolre e & oy swfaua [yt 71 9=y, oty s
TETE FTHAT AT, 1940 (1940 FT 23) ¥ &7 12 3% 33 3 T 9T TUTErd, ATLd TR 6 TaTES
T TRATE Fd T HATAT (FATEST ST TRATE FeaTor o AnT) it srferg=ar wwear ar.%1.4. 65(37), aira 28
STHE<T, 2026 FT WA & LS9, TN, AN 2, T 3, IU-< (i) § Fahriera o = o1, ’™ed s
STERAAT ATer TSI %08 TTAAT STAAT I ITASE FHIT ST 0l TG | T4 3 it srafer i a6 9 I3,
IEH TATIT g1 AT SATRIT | AT 3 qATT ARG 67 T0

1Y, I ATERIT TSI il Tl ST %7 31 STy, 2026 FT ITeTed HTTS T off;

AT, I T RIHT 92 T T g7 G 3 % o7 S=ar & Fire i<y 37 qA1 918 Al
g,

4489 G1/2026 Q)
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JAq:, AT, Fa T TCHRTL, AT 3T T Ay srfarfa=ra, 1940 (1940 =7 23) = &7 6, €T 12
SI¥ TR 33 FTT W& TRl T TANT X U, ST Ter Tohet ol TATGRTE AT & TITHL Flel o6 THT, ATT(er
S THTe ATRIT 93, 1945 F7 ST HTeT F & o0 Mefoed Saw a9t g, a9idG—

1. (1) == fRawt =T gferg am siwfer (Fsat gerae) =, 2026 2
(2) T TTEERT TSI H I T o0l ATLE Hl TG gl
2. 7w, 1945 ¥, e 3% ¥, 39-f=w (9) F v+ o, Referiaa su-fMem &t srosm, srafq—

“(9) Frferfea ayp FrfercaT St (T o SFTaer) o qLreqvr F "ae § TANTIATAT F FHTF AT =TT

i TP T9] T HEAH, I, STY Y97 | o ST 3w 3k a9 rfercat Et % wey § s &
FT I AT F (Heer g o STuar-

T . el F=rfeheaT 2¥eh &7 a1

1, T TR e AT ied i, AftwT ., |
2. T SR AT ed aaeid, Sifad AT.4. |
3. AT TR FeTTE AL TIEHTS(ed Jae i, Sfad AT.4. |
4. T STE e e o, Ao 9.9, |

5. SAFFTEL TFH A ATH. |

6. FTEAT UAEH (T 19) T, ST 1.4, |

7. FATE USHIETIH e, Sifad aT.9. |

8. FATS RICHATATICH T, AfoRT 91,97, |

9. FATe fReduT Jodi, Sfifad .. |

10. FATEA AR EE g Jad i, FitFT ar.9. |

11. FATS TSrRAUST ATALH T, STfad 91, |
12. FATST uTaTaTaLE FEe, FfewT ara |

13. FATSA TTATATIH TFE I, ST AT, |

14. FATIIHA TS hiaL JFI, STfad AT, |
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15. gedrhaTde FA ey Jeie, AfowT ar.a. |

16. FAECSIT AT (2127 &) T e TR % o 3= A1.9. |
17. FATEL AW ftaww Jerefi, [ftwr a9 |

18. T AT da i, AfowT A |

19. TR ST TN, ST AT |

20. T i g 76 S, [AitHET ara, |

21. Tt T e, RfewT 9.9, |

22. HTSA g7 a1, AT ar.+. |

23. FISA T e, Sfad T4, |

24, g et S, FAftwT s |

25. SR L ITHAT T, TAH-STATIT AT, |

26. TR ST gUSTS (e (AT TUH) e, HoHT a1, |
27. TR U Tr A TS TS (T Soie, Saa 9.9, |
28. TERFTAH FATEA guersied Faie, it a9, |

29. zeRfrerae e TR Setier, Afower e |

30. TeRfrera e TR S, Shfea ara |

31. TER T TS oIT Jarene, AfewT ar.a |

32. AT TT FoFI, Sfaa 9.9, |

33. ez 39 Ufeaw wfuded defi, shfaa 9. |

34. T TR S, A . |

35. T TR S, S (fErsTfae €29) 9.9, |
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36. TIATET TRT I, S (HES e ) 9. |
37. o g JeRhe, fAftwr T |

38. o g F=Rhe, Stifaa 9.9, |

39. TTHAT TAied 3t i, FToHT ar.9. |

40. T e, FfewT a9, |

41. e ag] FRfhedT i a1, |

42. JTSATITEE T, ST ALH.|

[FT. 7. TF.11014/13/2025 -S1117]
feroqur— sfrafer M=, 1945, AT o TSI § SATE=HAT §&dT H1.28-10/45-U= (1), e 21 fawaw, 1945
FTT TRTTArT FoFw 10 o sfiw sifaer e stfergmeT dwear |an.#1.. 477 (31), a6 9 97, 2026 g7 "serfard
o T o

MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)
NOTIFICATION
New Delhi, the 18th June, 2026

G.S.R. 496(E).— Whereas a draft of certain rules further to amend the Drugs Rules, 1945 was published as required
under sections 12 and 33 of the Drugs and Cosmetics Act, 1940 (23 of 1940) vide notification of the Government of
India in the Ministry of Health and Family Welfare (Department of Health and Family Welfare) number G.S.R. 65(E),
dated the 28" January, 2026 in the Gazette of India, Extraordinary, Part 11, section 3, sub-section (i), inviting objections
and suggestions from persons likely to be affected thereby, before the expiry of a period of thirty days from the date on
which the copies of the Official Gazette containing the said notification were made available to the public;

And whereas, copies of the said Official Gazette were made available to the public on the 31% January, 2026;

And whereas, no objections or suggestions were received from the public on the said draft rules for
consideration by the Central Government;

Now, therefore, in exercise of the powers conferred by sections 6, 12 and 33 of the Drugs and Cosmetics Act,
1940 (23 of 1940), the Central Government, after consultation with the Drugs Technical Advisory Board, hereby makes
the following rules further to amend the Drugs and Cosmetics Rules, 1945, namely:—

1. (1) These rules may be called the Drugs (Sixth Amendment) Rules, 2026.
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Drugs Rules, 1945, in rule 3A, for sub-rule (9), the following sub-rule shall be substituted, namely :—
“(9) The functions of the Laboratory in respect of testing of the following Veterinary Vaccines (Viral and Bacterial)
shall be carried out at the Chaudhary Charan Singh National Institute of Animal Health, Baghpat, Uttar Pradesh
and the functions of the Director in respect of the said veterinary vaccines shall be exercised by the Director of the
said Institute:-
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S. No. Name of Veterinary Vaccine
1. Avian Infectious Bronchitis Vaccine, Inactivated I.P.
2. Avian Infectious Bronchitis VVaccine, Live 1.P.
3. Avian Infectious Laryngotracheitis VVaccine, Live I.P.
4, Avian Spirochaetosis Vaccine, Inactivated 1.P.
5. Blackquarter Vaccine I.P.
6. Brucella Abortus (Strain 19) Vaccine, Live I.P.
7. Canine Adenovirus Vaccine, Live I.P.
Canine Coronavirus Vaccine, Inactivated I.P.
9. Canine Distemper Vaccine, Live I.P.
10. Canine Leptospirosis Vaccine, Inactivated I.P.
11. Canine Parainfluenza Virus Vaccine, Live I.P.
12. Canine Parvovirus Vaccine, Inactivated I.P.
13. Canine Parvovirus Vaccine, Live I.P.
14. Classical Swine Fever Vaccine, Live I.P.
15. Multicomponent Clostridium Vaccine, Inactivated I.P.
16. Clostridium Novyi (Type B) Vaccine for Veterinary Use I.P.
17. Clostridium Septicum Vaccine, Inactivated I.P.
18. Duck Pasteurella Vaccine, Inactivated I.P.
19. Duck Plague Vaccine, Live I.P.
20. Egg Drop Syndrome 76 Vaccine, Inactivated I.P.
21. Enterotoxaemia Vaccine, Inactivated I.P.
22. Fowl Cholera Vaccine, Inactivated 1.P.
23. Fowl Pox Vaccine, Live I.P.
24. Haemorrhagic Septicaemia Vaccine, Inactivated |.P.
25. Haemorrhagic Septicaemia Vaccine, Alum-treated I.P.
26. Inclusion Body Hepatitis (IBH) Vaccine, Inactivated I.P.
27. Infectious Avian Encephalomyelitis VVaccine, Live I.P.
28. Infectious Canine Hepatitis VVaccine, Inactivated I.P.
29. Infectious Chicken Anaemia Vaccine, Inactivated I.P.
30. Infectious Chicken Anaemia Vaccine, Live I.P.
31. Infectious Coryza Vaccine, Inactivated I.P.
32. Marek's Disease Vaccine, Live I.P.
33. Peste Des Petits Ruminants Vaccine, Live I.P.




6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(i)]

34. Ranikhet Disease Vaccine, Inactivated I.P.

35. Ranikhet Disease Vaccine, Live (Lentogenic Strain) I.P.
36. Ranikhet Disease Vaccine, Live (Mesogenic Strain) I.P.
37. Reo Virus Vaccine, Inactivated I.P.

38. Reo Virus Vaccine, Live I.P.

39. Salmonella Abortus Equi Vaccine, Inactivated I.P.

40. Salmonella Vaccine, Inactivated I.P.

41. Tetanus Veterinary Vaccine I.P.

42. Theileriosis Vaccine, Live 1.P.”.

[F. No. X.11014/13/2025-DR]
HARSH MANGLA, Jt. Secy.

Note — The Drugs Rules, 1945 were published in the Gazette of India vide notification No. F.28-10/45-H (1), dated 21%
December, 1945 and last amended vide notification number G.S.R. 477(E), dated 9th June, 2026.
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